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ORIGINAL APPLICATION No. 1266 of 2001

Allahabad this the 18th day of Seggamher, 2002
Hon'ble Mr. S. Dayal, Member (A)
Hon'ble Mrs. Meera Chhibber Member (J)

l. n Shyam Das,
S/o shri J.S. Agarwal,
R/o P-58/3, New Chaitham Lines,
0l1ld Cantoonment,
Allahabad.

- Jawahar Lal sShukla,
s8/o, shri Basudeo Shukla,
R/o Quarter No.P/4, Happy Home,
Air Force Bamrauli,
Allahabad.

e«sssApplicants.

By Advocate Shri Saurabh Srivastava

VERSUS

1. shri Yogendra Narain, Secretary,
Ministry of Defence,
New Delhli.

= Lt. Gen Hari Uniyal,

Encineer-in Chief,

Army Headguarters,
New Delhi.

«+ +« sRespondents

Advocate Shri
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ORDER

By Hon'ble Mr. 8. Dayal, Member (a)

This Contempt Petition has been filed for
proceeding agailnst the respondents for wilful
disobedience of the order dated 06.11.2002 passed in
D. ¥0.4560/01. By the said order the respondents were
directed to decide representation of the applicant
in accordance with law and in the light of judgment
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2. The respondents by their letter .04.0

s3cTessed o the applicast have Cecided the re
of the zpplicant and informhis that ltlnzlatryﬁi
Defence has been reguested to make vacancies avail: -:'-'.’:‘":1-
for promotion as a special case.

3. Simce the representation has been replied to,
althongh, hthte&iylm cause for proceedings against the
respoadents ia Contempt &8 arises. The applicant may
£ile an azpplicztion on the original side for obtaining

amy relief, 1£ so advised,
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